
IN THE CENTRAIJ  ADMIN.mTRJ4TIVE TRIBrJNJJ, H DEJzA2Jn BFJCH AT HYDERABAD 

O.A.NO. cn 93 

tween: 
	 Date of Order: 6/7-93 

4 

Divisional F.ailway M€'.nager, (w) 
South Central Railway, Secunderabad, 

Permcincnt T.7-..r Iflz'cttor (con) 
S.C.Rly, Secunderabad. 
chieC: Signaj. Inspector, 
Signal & Telecoirmunication Epartrnent, 
S.C.Rly, Secunderabad. 

a. 
	 Applicants. 

and 

fl/QJtêsett& 

Presiding Officer, Labour Court, 
Narayanagua A P. Hyderàbad. 

Respondents. 

For the hpplicantsL Mr.N.I:.Devraj, SC for Rlys. 

For the Respondents: 

CORA1s 
THE HONTBLE MrL.JUSTICE V.NEZLATh&I RAO VICE CHAIRMAN 

AND 
THE HOWBLE MR.P.T.TIRWENGAnr-ic : MENBEL(ADZTh1) 

The Tribunal.rnade the folladnçj Order;- 

Admit. The operation of the order dated 11-3--2 

in C.M.P..No. 	
21 

/8-#is suspended until further orders. 

Issue notice to the Respondents. 

Post the Case on 6.9.93.. 

..• 
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To 
The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad, 
The Permanent Way Inspector (Con) S.C.Rly. Secunderabad. 
The Chief Signal Inspector, Signal & Teleconmunication 
Department, ,.C.PJy, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 
S. One copy to 14r.N.R.Devraj, SC for Plys. CAT.Ilyd. 

One.copy to Nr. 
One spare copy. 	 — 
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TYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVED BY 

IN THE CLJflTRAL AD:'JNI STRATIVE TU BUNItL 
I-IYDERkBAD BENCH AT HYDERABAD 

THE HON'BLE MR.UUSTICE V.NEEL1'tDRI RAO 
VICE CHAIRMAN 

THE HON'BLE MR.\A.B.GORTY MEMBER(AD) 

AND\ 

THE HON'BLE MR.T\ç CHANDRASEKHAR REDLY 
MEMEER(J) 

AND 

THE HON'BLE MR.P.T.TIRUVENGADAM :M(A) 

Dated ; 

0 RDER/flMENT 

pvm 

Nc?tr-7'r7cC.A. No 

in—, 

O.A.No. 	 I  

"Admitted and Interim directions 
issued 

Al1o\ed 	- 
/ 

Dispo'ed of with directions 

Dismised 

Disrni4ed as withdrawn 

Dismi4ed for default. 

Reject\dJ Ordered 

No orde as to Costs. 

Central Adthi:as:ivO Tribteflflt 
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